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T r act o r  T e s t in g  S t a t io n

Subliag: Sinffh:
* Shri Randatnan Singh:

Will the Minister of Food and Afri-
culture be pleased to state:

(a) whether it is a fact that the 
U.K. Government have recently deput
ed Mr. S. J. Wright, Agricultural Ad
viser to the Ford Motor Company and 
Consulting Engineer to the Royal Agri- 
iiultural Society under the Technical 
Co-operation Scheme of the Colombo 
Plan to advise the Government of 
India on the setting up of a Tractor 
Testing Station in India; and

(b) if so, the nature of advice ten
dered by him and when the station is 
proposed to be set up?

The Minister of Food and Agricul
ture (Shri A. P. Jain): (a) Y«s.

(b) The services of Mr. Wright have 
been obtained under the Colombo Plan 
to advise the Ministry of I'ood and 
Agriculture regarding setting up of a 
Tractor Testing Station. Mr. Wright 
Joined on 31st January, 1055 and is 
studying the situation. It is not pos
sible at this stage to say when the 
Tractor Testing Station will be set up. 
A detailed plan will be prepared after 
a complete report from Mr. Wright has 
been received.

State  T ra d in g  in  S u g a r

*530. Shri K. C. Sodhia: Will the
Minister of Food and Agriculture be 
pleased to state whether in view of 
the profits made as a result of the 
State trading in sugar, Government 
propose to continue the Scheme?

The Minister of Food and Agricul
ture (Shri A. P. Jain): The State trad
ing in sugar is being continued not 
for the sake of any oroflts but to en
sure adequate supplies of sugar at rea
sonable prices.

W heat P r o d u ctio n

•531. Shri D. C. Sharma: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) what is the quantity of wheat 
produced in the year 1954;

(b) whether the maximum limit fix
ed under the Five Year Plan has been 
reached; and

(c) if so, the quantity in tons pro
duced?

The Minister of Food and Agricul
ture (Shri A. P. Jain): (a) to (c). A 
statement giving the relevant infor
mation is laid on the Table of the Lok 
Sabha. [See Appendix III, annexure 
No. 42].
M e t e o r o l o g ic a l  W a r n in g s  to  F i s h e r 

m e n

*532. Shri S. C. SamanU: Will the 
Minister of Conununlcatlons be pless* 
9d to state:

(a) what arrangements have been 
made to forewarn the fishermen of 
coastal areas about impending bad 
weather before they set out for fish
ing;

(b) whether fishermen will get in
formation directly from the Meteoro
logical Department or through some 
agency; and

(c) the names of the ports that will 
be immediately benefited by the.se ar
rangements?

The Deputy Minister of Conuni 
cations CShri Raj Bahadur): (a) to
(c). A statement giving the required 
information is laid on the Table of 
the Lok Sabha. [See Appendix III, 
annexure No. 43].

H il l  A l l o w a n c e  to  R a il w a y  
E m p l o y e e s

*533. Shri Hem Raj: Will he
Minister of RaUways be pleased to 
state:

(a) whether any representations 
have been received for the pa3nnent 
of Hill and Compensatory allowances 
to the railway employees of Simla and 
the Kangra Valley Section of the 
Northern Railway; and

(b) if so, the decisions taken there
on?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
Shri Shahnawaz Khan): (a) Yes.




